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o CEN"I‘R’AL ADMINISIRATIVE 'mIBUNAL. GUWAH’A"?I BENCH.
,.ﬂfy Original Applicatiochs No.269, 270, 271, 277, 278,

279 and 280 of 2003,

Date of 0rder : This the 21st Day of January. 2004 .

o The Hon'ble Sri Bharat Bhusan, Judicial Member.

| The Hon'ble sri K.v Prahladan. Mmnministrative Member.

Shti Chongtham Sunilkumar Singh (OA.269/03)
Smt. A.Isworibala Devi (OA. 270/03)

sri Elangbam Brojenkumar Singh (0.A.271/03)
Sri -Laishram Jayenta Singh (0.A.277/03)
Sri Thokchom Sanayaima Singh’ (0.A.278/03)

fSri okram Rameshwor Singh (0.A.279/03)
Sti T.D.Nijamkha Chiru (Q.A. 280/03) e e e Applicants

By Advocate Sri A.M.Singh.
: - ' Versus - |

1. Union of India,
represented the Secretary to the
' Government of India,
Ministry of Home Affairs,
) NQW Delhi.

" 2. The Secretary to the Govt. of India,

- Ministry of Finance,

.,ZNGW mlhi.

;,dthe Director General of $.S.B, Bast Block-V,
e _R.C.Puram. mw m1h1'66o

4. The Chief Veterinary Officer,
Directorate Office,
S.8.B, R.K.pPuram, , New Delhi-66.

5. The “ivisional organisétion/InSpector General
" Manipur and Nagaland Division, Lamphel,
mphal. Manipur- e o o Respondents.

\

ényri A.Deb Roy, Sr.c.G.$.c.

SRT ‘BHARAT BHUSAN,MEMBER J’)
The aforesaid 0O.as involving identical questions of

iaw;égd tactes are'being disposed of by this common order.

2..:i_‘ The applicants in all the cases are Senior Field

Assistant (veterinary) serving in Special Service Bureau (SSB

4£or shott). The case of the applicants is thattphe veterinary

establishment in any organisation or Directorate or Institute,
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there exist a certain post or posts with normally a @Bﬁen-

clature as VFA or stockman or Animal Husbandry or Vbterinary
Compounder or vaccinator or Dresser or Field Assistant. Their
main work is to render minor veterinary service like vaccina-
tion. Castration, dressing Of wounds treatment of animal. So

works of every such post either of the Directorate of Assam

rRifles Or B.S.F or other organisation are to be treated as

same in view of the Section 30(b) of the Indian Veterinary

Council act 1984. And moreso the minimum qualification of such

.post is matgiculation with diploma or certificate or experience.

It is stated that as discussed in para No.55.284 of the Sth
Central Pay Commission by taking these different nomenc lature
of post into account fhe pay scale was recommended to revise
é&ually to m.4500-7000/- 80 that there may not arise any
question of pay anocmally. But the respcndents failed to
implement the same without any cogent reason and denied the
right of the applicants to enjoy the said revised pay scale..
It has been contended that the pay scale of similarly situated
veterinary compounder of Forest service and compounder of
B.S5.F have already since been revised to . +4500-125-7000/-~.

It has turther been urged before us that tor the purpose of

«the similarly situated veterinary Field Assistants serving

in Assam Rifles had taken the matter to the Tribunal and the
Guwahati sench of the Central Adminstrative iripunal nad
granted them the relief while disposing of 0.A.65/2002 on
11.12.2002. The applicants submit that relief on similar line
be granted to them as well., The relief claimed in the 0.A8
are as under ;

(i) Respondents be directed to upgrade the pay scale
of Sr;V;P;A (5.S.B) to %.4500-7000/~ in parity with Sr.veéterji-

nary Compounder of Forest Department w.e.f. 01.01.1996;

&\"-.
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-«iﬁﬁ (ii) to direct the Respondents to consider for changing
thétnomenclature of the present petitioner's post Of Sr.VFAs
either Senior Veterinary Compounder or Sr.Véterinary Assistant
etC.

3. . The learned counsel for the applicants at this‘stage

submits that the representations praying for grant of such

. reliefs had already been submitted by them to the Ministry

vdffHome Affairs, Government. of India but they have not received

any favourable reply so far. At this stage. the 1earned counsel
for.the_applicants urges that the applicants f;;;;; ﬁﬂwediately
fuini§§2§qbies of the representations in respect of all the
éﬁbiiCants to the respondents for their kind consideration.
This:beiﬁg 80, in our view this batch of C.A8 can be disposed
of at this stage itself by giving direction to the applicants
to move fresh comprehensive representations before the respon=-
den:s within a period of 15 days from today and thereafter
thg,rquondents ghall prcceed to dispase of the same within
a period of 2 months thereafter by taking into consideration
the observations made by the Tribunal in 0.A.65/2002 in its
judgment dated 11.12.2002.

All the above applications are accordingly disposéd of .

No“order as to costs.

A copy of the judgment be placed in each case file.

[ oo, .« et 41 <o gt

5d/MEMBER (&)

5d/MEMBER (J)
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GUWAHATI BENCH

ORIGINAL APPLICATION NO.2-7] OF 2003.

Shri Okram Rameshwor Singh.

Applicant.
- Versus -
The Union of India and others.
Respondents
s, Nomenclature Brief description of documents Page
No. of documents From To
(1) 2) G) 4)
1. | Application Application filed by the Applicant 1-18
2. | Affidavit Affidavit of the Applicant 19-20
3. | ANNEXURE A/1 | Certificate of H.S.L.C. 2
4. | ANNEXURE A/2 | Certificate of Veterinary Field Assistant -
Course. , g
5. | ANNEXURE A/3 | Call letter dated 2,9/11/]9_‘95."‘/ 23-924
6. | ANNEXURE A/4 | Call letter dated /6/08/19%. X8~ .
7. [ANNEXURE A/5_ | Order dated 29/70/7996 2 -2F
8. | ANNEXURE A/6 | Letter dated 17/03/1993. o
9. | ANNEXURE A/7 | Relevant page showing pay scale of
Veterinary staffs of the S.S.B. in the 29
Central Civil Service(Revised Pay)
Rules, 1997, First Schedule of Part “A”
10. | ANNEXURE A/8 | Relevant portion of Section 30 of india 30

_ : Veterinary Council Act, 1984.
1 11. | ANNEXURE A/9 | Relevant page showing the pay scale 2

: of Forest Deptt.
' 12. | ANNEXURE A/10 | Memorandum dated 26/02/1990. 32-28~
‘ 13. | ANNEXURE A/11 | Relevant page containing Appendix-I! 3¢
of the Hand Book of ICAR.
14. | ANNEXURE A/12 | Relevant page of ROP, 1997 Part B 37
S1.No.XXiIl.
15. | ANNEXURE A/13 | Order of the Hon’ble Central
Administrative Tribunal dated 38 - 40
11/12/2002.
16. | ANNEXURE A/14 | Convey letter of the Government of 4/
_ India dated 28/10/2003.
17. | ANNEXURE A/15 | Representation dated 20/02/2002. #2-
1:18. | ANNEXURE A/16 | Memorandum dated 14/05/2002. 43

. Signature of the Applicant
For use in Tribunal’s office. J:» USLSZ
Date of filing : *4‘&»4 L

AN

Registration No. :

MOA Y2 D
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL.

GUWAHATI BENCH

Original Application No.Z}ﬁ of 2003.

Shri Okram Rameshwor Singh, aged about 34 years,

S/0 O. Goverdhon Singh, by occupation a Senior Field

Assistant (Vety.) in S.S.B., now posting at Sub Area
M?}&k‘, Ukkt’“"'ﬂ

Organiser, S.S.B., A « j Manipur, Nagaland

Division, a resident of Thoubal Okram, P.O. & P.S.

Thoubal, Thoubal District, Manipur.

APPLICANT.
- Versus -

1. The Union of India through its Secretary to the

Government of India, Mlmstry of Home Affairs.

L0

The Ministry of Finance through its Secretary,

Government of India, New Delhi.

3. The Director General of S.S.B., East Block-V,
R.C. Puram, New Delhi - 66.

4. The Chief Veterinary Officer, Directorate Office,
S.S5.B., R K. Puram, New Delhi — 66.

5. The Divisional Organisation/Inspector General,

Manipur and Nagaland Division, Lamphel, hphal,

Manipur.

RESPONDENTS.

g - ey ——

o —
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Details of Agglication -

1. Particulars of the order against which the application is made :-

Against the inaction of the Respondents in implementing the Central
Civil Servicés (RP) Rules, 1997 in the other words for non implementation of
the Central Civil Services (Revised Pay) Veterinarians (Veterinary Staffs) of
the S.S.B. which vhas been nomenclatured as Senior Field

Assistant(Veterinary) for short (SFA/V ).

2. Jurisdiction of Tribunal :-
The applicant declares that the subject matter of the present case
where he wants redressal is within the jurisdiction of the Central

Administrative Tribunal, Guwahati Bench.

ng\ Limitation :-
o

e

The subject matter of the present case is as regards to unequal
treatment in implementing the CGS (Revised Pay) Rules, 1997. There is a

delay of 515 (five hundred fifteen) days in filing,

4. Facts of the case :-

(A) The applicant is a bonafide citizen of India having permanent
residence at Kangjabi, Imphal, PO & P.S. Imphal, Imphal West District,.
Manipur. The present Applicant is an educated person possessing the

following certificates and degreé -

Mehric {
§)) He passed. | in the year 1587 "5
[

(ii)  Elementary’ Animal Husbandry and Veterinary Science
Examination 1987-88 from Veterinary Filed Assistant

Training Centre, Government of Manipur.
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True copies of certificates (i) l‘ﬂ?%}_\‘,c and (ii)
Veterinary Field Assistant Course are enclosed
herewith and marked as Annexures-A/l and

A/2 respectively. .

(B)  After successful completion of Veterinary Field Assistant Course the
Applicant joined in the private Poultry Industry for about one and half years.
While the Petitioner was serving in the different Firms, received a call letter
from the Directorate of General Security Office of Divisional Organiser,
S.S.B., Manipur, Nagaland Division vide Memorandum being No. 7:[ /_R% B
Jas

_ t) dated 8?&""’"-?".“’)' ?‘U('to appear for Physical Efficiency

Test the Directorate Gener;il of Security Office of the Direcfor, S.S.B.

issued another call letter vide Memorandum being 1\047’1 / I{C: J
g?(«/L ¢ PoJgs- 433 dated 16 -8 - 149510 face an interview to be held in the office |

of the Divisional Organiser S.S.B., Manipur & Nagaland Division, Imphal.

True copics of the call letters datedi29/# ] 145,—
and /6 -& 1996 arc enclosed herewith and

marked as Annexures-A/3 andA/4 respectively.

(C)  That, the Applicant faced the interview and selected for appointment
to the said post of Senior Ficld Assistant(Vety.) and accordingly, the
Directorate General of ~Security,- Office of the Area Organiser, S.S.B.,

Manipur & Nagaland Division issued appointment order being

: : e oMl o
No. 728% - ) dated, the ‘A% Mﬂw, ©r76,at the minimum
R .- V —— e
scale of Rs.975-25-1150-EB-30-1660/- per month plus other allowances as

admissible under Central Government employees.



A truc copy of the order dated 27:/6°9.6) is
enclosed herewith and marked as Annexure-

"A/S.

D. The present Applicant is Sénior Field Assistant(Veterinary) also
known as Animal Husbandry Assistant, Compounder, Dresser, Stockman,
Stock Asstt. Vaccinator and Milk Recorder etc, They are categorised
paraveterinarian posts. They provide auxiliary support Veterinary and Animal

Husbandry practice.

The minimum required qualification of such post is Matriculation
with Diploma or Certificate with experience of one or two years as the case
may be. Section30 of the Indian Veterinary Council Act., 1984 also provides

the minimum qualification and nature of works to be done by such posts. 'Lhe

| Q relevant portion is hereby produced.

Sec. 30(b)  Practise Veterinary Medicine in any State :-

Provided that the State Government may, order, permit a person

‘holding a chploma or certificate of veterinary supervisor, stockman or stock

assistant (by whatever name called) of any state or any veterinary institution
in India to render under the supervision and direction of a registered

Veterinary practitioner, minor veterinary services.

Explanation :- “Minor veterinary services” means the rendering of
pfcliminary veterinary aid, like vaccination, castration, and dressing of
wounds, and such other types of preliminary aid, like vaccination, castration

and dressing of wounds, and such other types of preliminary aid the treatment



of such ailments as the State Government may, be notification in the Official

Gazette, specify in the behalf,

Therefore, duties and nature of works of all such posts are to do minor
‘veterinary services which provides auxiliaxy' support in Veterinary and
Animal Husbandry Service like'vaccination, castration, dressing of wounds

or treatment of ailments etc. In this regard, a clarification was sought by the

Chief Veterinary Officer, Directoréte General of Security, Office of the

Director, S.S.B. vide letter being No.24/Vet/SSB/90-VC-2 dated 01/01/1993
to the Government of India, Ministry of Agriculture, Department of Animal
Husbandry and Dairying. In reply to the above mentioned ietter the
Government of India was informed about the minor veterinary services like
vaccination, castration, dressing of wounds and such other types of
preliminary aid or treatment of such ailments can be undertaken by a person

holding a Diploma or Certificate of Veterinary Supervisor, Stock-man or

Stock Assistants under the supervision and direction of a registered g

practitioner.
A true copy of the said letter dated 17/03/1993
is enclosed herewith and marked as Annexure-

Al6.

E. That, initially, the pay scale of the said post i.c. Veterinary staffs or

Para Veterinary was placed at the pay range from 950-1500/- to 1200-2040/-.
But, now as per 5® Pay Commission Report, the Central Government revised
the pay scale of the said Veterinary staffs/or Paraveterinarian: posts to the

scale of Rs.4000-100-6000/- p.m. by naming the post such as

~ Stockman/Compounder/Stock Asstt./Animal Husbandry Asstt./Dresser etc.



All the co;wemed Department under Central service have implemented the
said revision of pay. However, in the case of Senior Veterinary Field
Assistant of S.S.B., Respondents deliberately failed to implement such
revision of pay by taking the chance of mentioning in the nomenclature . of
Sr. V.F.A. in the Column of Veterinary staffs of the Central Civil Services

(Revised Pay) Rules, 1997.

F. That, instead of Implementing the Pay scale given in the First Schedule of
Part “B” of the said Civil Services (RP) Rules 1997 i.e. 4000-100-6000/- by
taking analogy of the post or veterinary staffs as described in Section 30 of
the Indian Veterinary Council Act. 1984, where it is clearly stated that what
ever name may be called, but the Respondents implement the C.G.S.(RP)

Rules 1997 in Schedule “A” i.e. Rs.3200-4900.

True copies of the relevant page showing pay
scale of the veterinary staffs of the S.S.B. in the

QJV ) Central Civil Service (Revised Pay) Rules,

| M/Lu"v 1997, First Schedule of Part “A”. Relevant

"Portion of Section 30 of India Veterinary
Council Act, 1984 are enclosed herewith and
marked as  Annexures-A/7 and A/8
respectively.
It will not be out of place to mention here that the post of Sr.
Veterinary Compounder attach to Central Forest Service was initially fixed

at the pay scale of Rs.950-20-1150-EB-25-1400/- less than the pay scale of

Sr. VFA, S.5.B.. But with the new pay revision the pay scale of the said Sr.

Vety. Compounder of Forest Service is revised to Rs.4500-125-7000/-



- A true copy of the relevant page showing the
pay scale of Forest Dept. is enclosed herewith‘

and marked as Annexurc-A/Q.

The Petitioner begs to submit that the Compounder of BSF is also

enjoying the pay scale of Rs.1400-2300/- pre revised and after revised

Rs.4500-125-7000/- per month. It is also begged to submit that the nature of

work of Compounder B.S.F. is only to maintain pharmatical works under

4

supervision of a Register Veterinary Doctors.

G. That, The Director General of Security issued a Memorandum being
No.30/SSB/VC/89(19) dated 26™ February, 1990 to the extend that the aims
and objectives of Veterinary and Animal Husbandry work and charter of

duties to be performed by the CAS Gr.I (Vety.) and para-veterinary staffs. In

* the said Memorandum dated 26/02/1990 the charter of duties of Veterinary

staffs is enclosed as Annexure-III and the same is reproduced hereunder :-

S,

g‘/ " ANNEXURE-III -

CHARTER QF DUTIES QF VETERINARY STAFF _ SFA-

(VET)/CONST(VET)

1. To visit remote areas/broder villages covered by the SSB to
render free veterinary and Animal Husbandry aid and care to thé
needy live-stock owner in respect of live-stock/poultry under the
overall guidance/instructibns of CAS-Gr-I(Veterinary) and other

supervisory officers.
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2 To remain on tour Jor a minimum of 15-20 days per month
imparting door to door veterinary cover to the live-stock owners in

the area under his charge.

3. Wkile on tour, to visit NIP camps for the purpose as also fto
deliver lectures on djfferent aspects of Animal Husbandry to generate
better awareness among the local people about common diseases and
hygenic management of live-stock for better profitable. For this
purpose, his monthly tour programme will be finalised well in
advance with the approval of (he Circle Organiser, the concerned

CAS Grade-I(Vet) and A.O.

4. To submit his tentative tour programme Jor the following

month through C.O. to CAS Gr.-I(Vet) at least a Jortnight in advance.

J. For every calendar month to submit a detailed tour diary to

~ his controlling authority to reach him by the 7* of the Jollowing

month at the latest. Generally, his touring will be with NIP teams but
only for a day or two at each such camp or with Cos/CAS Gr.-I(Vet)
Independent touring may be allowed in special cases by CAS Gr.-

I(Vet)/C.O. with the approval of AO/SAO.

. 6. To assist the CAS Gr.-I(Vet) in performing day to day wortk.

7. To properly maintain expendable and non-expendable stock of

medical stores/equipment etc. as also the stock and issue registers

~and other records in connection thereof. These will be verified by the



CAS Gr-I(Vet) once every quarter and by other concerned

supervisory  officers  periodically. AFO  SFA(Vet)/HC(Vet)

Constable(Vet) will be personally responsible for any lapses

including for shortage in stores/equipments in this regard.

8. To strictly follow the instructions and orders of CAS Gr-I(Vet)
and other supervisory officers and to carry out the veterinary civic

action programme accordingly.

9. To ensure that kits provided to him are properly utilised and

kept ready as per requirement.

10.  To administer only those drugs/medicines which he has been
taught and is authorised to handle. He will not administer intravenous
injection/treatment beyond his skill and.competence. In case of any
complication he would contact CAS-Gr-I of his area for guidance the
State  Veterinary  Dispensary/Hospital/Centre  etc.  (these

areas/villages will be given the lowest priority).

9. To submit his monthly detailed tour diary highlighting all
aspects of the work done during the month to his Controlling Officer

by the 5" of the following month at the latest,

10.  To ensure that at veterinary centres, emergency tray and first
aid kits are always kept ready and reserve to meet any type of

emergency.
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11.  To correctly prepare in advance and submit in time the
annual/supplementary veterinary indent of medicines/equipment/other
stores to the SSB Directorate, New Delhi, through the Divisional

Organiser for timely procurement of stores/materials.

12. ~ To correctly and expeditiously distribute the veterinary

stores/kits etc. on receipt among the AFO/SFA(Vety) under his

control.

13. To ensure proper and up-to-date maintenance of medical

stock and dead stock registers (instruments/equipment) and other

prescribed documents/records etc.

14.  To ensure that there is 1o excess stocking specially of short-
life drugs which may lead to avoidable wastage. To also ensure that

medical stores held do not become date expired.

15.  To keep close liaison with the local State Aﬁimal Husbandry
aﬁthorities/Army Veterinary Hospitals, etc. in the area of his
responsibility. Also to keep himself abreast of developments in his
professional field as also ébout important Animal Husbandry

programmes/activities undertaken by other authorities/agencies in the

area.

16.  To regularly submit the monthly progress report (MPR) in the

prescribed proforma in respect of his area of charge through his
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controlling officer in time so that the consolidated compiled report

reaches the SSB Directorate, New Delhi by the due date.

17.  The CAS (Veterinary) posted at the Training centres will
submit the MPR in respect of his work through his controlling officer
to the DIG(T) with a copy to the Chief Veterinary Advisor, SSB

Directorate.

18.  To undertake and perform such other duties as may be

assigned to him by the higher authorities.”

g ,«(1 . A true copy of thé Memorandum dated

26/02/1990 is enclosed herewith and marked as

H. That, as stated above the duties and nature of works of the Sr.FA(V)
and other posts like Stockman/Compounder/Stock Asstt./Animal Husbandry
Asstt./Dresser etc. are minor veterinary service renderilng preliminary
veterinary aids like vaccination, castration, dressing of wound etc. Thercfore,

the nature of works or work allocation of all the veterinary staffs (or para —

veterinarian post) are almost same in view of the Section 30(b) of the said

Act. 1984. But in ground reality the Sr.FA(V) in S.S.B. and Forest
Department are more ordous and than the other veterinary staffs of other
Departments.

L The Service of the Sr.FA(V) in S.S.B. with one year certificate

course in the Veterinary Science is also a Technical Post. In the Hand Book

of Indian Council of Agricultural Research (ICAR), it is clearly pointed out
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that F ieldﬁAssistant in Veterinary is also a Technical post vide Appendix-II of
the said Hand Book of ICAR. | |
A true rue copy of the relevant page containing
Appendix-II of the Hand Book of ICAR is
enclosed herewith and marked as Annexure-
A/11.

It may also be relevant to mention that in CCS(RP) Rules, 1997 Part

13 Sl. No.XXII there is also another column under the heading of “Other

Technicians” and the same is reproduced herein :-
“XXII OTHER TECHNICIANS”
(a) Post requiring matriculation with some experience as minimum

qualification for direct recruitment Rs.4000-100-6000/-

One Shri S.M. Singh VFA of Assam Rifles who is similarly situated
with the present Petitioner filed an O.A. No.65 of 2002 before the Hon’t;ic
Central Administrative Tribunal at Guwahati Bench with similar prayer
praying hereunder except at the scale of Rs.4500-125-7000/-.The said O.A.
No.65 of 2002 was disposed of vide judgmcnt and order dated 11/ 12/2002
with the following observation and direction “Considering the facts and
circumstances we are of the opinion that the matter requires no further
adjudication from our end. The Government has taken a decision in principle
and in view of the pendency of the Court proceeding the authority did not
take any step for implementation of the matter. In view of the clear statement
made by the respondents we dispose of this application with a direction on
the respondents to implement the undertaking as expeditiously as possible,
preferably within a period of three months from the date of receipt of this

order. The application thus stands disposed of. There shall, however, be no

- g
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order as io costs.” this  stands disposed of . There shall, however, be no
order as to cast. In pursuance of the order of the Hon’ble Central
Administrative Tribunal, Gliwahati, the Government of India, Ministry of
Home Affairs conveyed sanction 'of the competent authority to grant that
revised pay scale of Rs.4000-6000/- in place of Rs.3200-4900/- vide letter

No.1.27014/16/99-PF.IV dated 28™ October, 2003.

True copies of the relevant page of ROP, 1997
Part B SLNo.XXII, order of the Hon’ble
Central Administrative Tribunal  dated
11/12/2002 and convey letter of the

Q,,m Government of India dated 28/10/2003 are

(JJ)/ »JG(V . enclosed herewith as Annexures-A/12, A/13

and A/14 respectively.

5. Grounds for relief with legal provision :-

(a) The Veterinary establishment in any organisation or Direi:torate or
Institute, there exist a certain post or posts which normally nomenclature as
VFA or stockman or Animal Husbandry or Veterinary Compounder or
Vaccinator or Dresser or Field Assistant’ (Whatever name may be called).
Their man work is to render minor veterinary service like vaccination,
castration, dressing of wounds treatment of animal. So works of every suéh
post (which is termed as paraveterinarian post) either of the Directorate of
Assam Rifles or B.S.F. or other Organisation are to be treated as same in
view of the Section 30 (b) of the Indian Veterinary Council Act, 1984. And
moreso the minimum qualification of such post is matriculation with diploma

or certificate or experience as indicated in the said Section 30(b) of the said
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' Act. 1984‘ ; so also as discussed in para No.55.284 of the 5 Central Pay
Commission by taking these different nomenclatured of post into one groﬁnd
as paraveterinarian post, the pay scale was recommended to revise equally to
Rs.4500-7000/- so that there may not arise any question of pay anomaly'. The
Central Govt. also accepted and approved the recommendation and revised:
the pay scale of such post to Rs.4000-6000/- by reflecting under the heading
“XXIV-Veterinary Staffs”(c) of the CCS(RP) Rules, 1997. But the )

i Respondents faﬂed to implement the samé without any cogent reason‘ and :

denied the right of the applicant to enjoy the said révised pay scale.

(b) The Pay Commission also discussed about other posts of
Technicians for which minimum educational qualification is only

matriculation with some experience and recommended to revise the pay scale

$

to Rs.4000-6000/- equally to those of paraveterinarians post, and the same is
approved by the Central Government and included in the CC‘S(RP) Rules,
1997 and reflected under the heading‘ or column No.”XXII-OTHER

TECHNICIANS” for convenient the same is reproduced herein : -

_;‘ H//LHN‘/ “XXII - OTHER TECHNICIANS”
Jo

@ ¢ .',' (a)  Posts requiring matriculation
With some experience as minimum . .. Rs. 4000-6000/-
Qualiﬁéaﬁon for direct recruitment.
| (b) Sr.FA(A) of S.S.B. is also a technical post and the minimum
qualification is matriculation with diploma or certificate (vide A/8 and
Section 30(b) of the Indian Veterinary Council Act., 1984). Looking

in this angle too, the pay scale of VFA/AR is sought to have revised
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to Rs.4500-7000/- as done in the case of Central Forest Department
in ROP, 1999.

(¢)  That, similarly situated with the present Applicant’s case also
disposed of vide judgment and order dated 11/12/2002 passed in O.A.
No.65 of 2002 and the authorities also complied the said judgment
and order by enhancing the scale of Rs.3200-4900/- to 4000-6000/- -

(d)  That, the FA(V) of /SSB and its counterparts (or equivalent posts) in
different organisation or Directorate or Institute are all same .and
equal either in the nature of works or in looking to the minimum
educational qualification. So, the principle of equal pay for equal
works is applicable in the present case as enumerated in Article 39(d)

of the Constitution of India.
6. Details of the remedies exhausted :

The applicant and other colleagués filed number of representationé,
the latest one was submitted by one Shri Ch. Sunil Singh, Sf. FA(V)on
20/02/2002 after the Ministry of Home Affairs has been taken over the SSB
with a prayer inter-alia to implement the 5% Pay Commission to the Sr.FA(V )
Staffs of S.S.B. as done in case of other Veterinary staffs of different
Departments.

Sl

V’/L HW In response to the said representation the Directorate General of
Security Office issued a-Memorandum being No.15/SSB/A-4/2002(2)-2567
dated 14/05/2002 to the extend that “2. The scale of pay of other designated
post prevailing in the other Department cannot be applicable in this

Department. The post is designated as SFA(Vety), the scale of pay attached



to the post of SFA(Head Constable) will be admissible to the incumbents

holding the post. Hence individual concerned may be informed accordingly.”

True copies of the representation dated
20/02/2002 and  Memorandum  dated
14/05/2002 are enclosed herewith and marked

as Annexures-A/15 and A/16 respectively.

7. Matter not previously filed or pending with any other Court :

.The Applicant further declares that he had not previously filed any
application, writ-petition or suit regarding the matter in respect of which this
application has been made, before any Court or any other authority or any
other Bench of the Tribunal nor any such application, whit-pctﬁtion or suit is

pending before any of them.

8. Reliefs sought : |
(1) Respondents be directed td upgrade the pay scale of Sr.FA(V),
S.S.B.)to Rs.4500-7000/- in parity with  Sr. Veterinéry
Compounder of Forest Department w.e.f. 01/01/1996 ; |
(i) to direct the Respondents to consider for changing the

Q N nomenclature of the present Petitioner’s post of Sr. FA(V)s

Assistant etc.

f/j’mﬂ/ cither Senior Veterinary Compounder or Sr. Veterinary
Lo

9. In the Interim :-
During the pendency of this Application the authorities shall not be
barred to implement the Central Civil Service (Revision of Pay).

(B Heirkiver ot

Signature of the Applicant.



17

Dated/Imphal,
The December, 2003..

By :-
Advocate.

10.  The application is being submitted by hand through the Applicant’s

duly appointed counsel.

11.  Particulars of Postal Orders filed in respect of the application

fee :-

12.  List of enclosures :
- (1) Application in triplicate.

(2) Affidavit

(3) Postal Order No. dated
in favour of the payee, the Registrar, CAT, Guwahati Branch,
Guwabhati.

(4) 5 extra copies of the application for 5 Respondents.

g\w{* +(5) Index in Form-1.
(6) Receipt Slip.

(7) Vakalatnama.
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VERIFICATION

I, Okram Rameshwor Singh, aged about 34 years, S/o O. Goverdhon

Singh, by occupation a Senior Field Assistant (Vety.) in S.S.B., now posting
Changs hak , Unkiul, .
at Sub Area Organiser, S.S.B., / Manipur, Nagaland Division, a

resident of Thoubal Okram, P.O. & P.S. Thoubal, Thoubal District, Manipur,

do hereby verify that tﬁe contents. of paragraph Nos.1,4 & 9 are true to
personal knowledge and contents of Para Nos.2 and 3 are believe to be true
on the legal advice and the contents of the para No.5,6,7 and 8 are ﬁ'uc and
correct excepting those legal points and those legal points are based on the

information of my counsel which I also verify believe to be true.

Dated/Imphal,

NN

The |¢ December, 2003, a )Qmw(w Q& :

: %;Q* gbﬂ/ Advocate.
Yo

The Registrar,
Central Administrative Tribunal,

Guwahati Bench, Guwahati.
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH

ORIGINAL APPLICATION NO. OF 2003.

Shri O. Rameshwor Singh .

Applicant.
- Versus - |
The Union of India and others.
Respondents.
AFFIDAVIT

Q-

/

I, Okram Rameshwor Singh, aged about 34 years, S/o O. Goverdhon

Singh, by occupation a Senior Ficld Assistant (Vety.) in S.S.B., now posting
Shong ehok, /nkinf,

at Sub Area Organiser, S.S.B.,, [~ ; Manipur, Nagaland Division, a

resident of Thoubal Okram, P.O. & P.S. Thoubal, Thoubal District, Manipur,

do hereby solemnly affirm and state as follows :-

L. That, I am the Applicant in the accompanying application. I have
gone through the contents of the present application and as such I am well
conversant with the facts and circumstanceé of the case. I am presenting this
affidavit in support of the statements made in the said application. These are

true to my knowledge.

2. That, the statements made in the foregoing paragraph Nos.1, 4 and 9
are Within my personal knowledge ; and contents of Para Nos.2 and 3 are

believe to be true on the legal advice and the contents of the Para Nos.5, 6, 7
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and 8 are based on the information received by me from my counsel which I

believe the same to be true.

3. That, the documents at Annexure-A/1 to A/16 are the true and correct
copies of their originals.
@. ><ﬂ i 80 £
( O. Rameshwor Singh )
DEPONENT.
Dated/Imphal,
The ‘4: December, 2003.

Drawn up by :-

Advocate.



HIGH SCHUO!. LEAVING CERTI_HCN‘E EXAMINM

N AR e o

— . T ) |

- : . N - 1

|
|
|
H
|




T e A R A i A e SR b e ‘ T o 7

. . e R . B o e

i~ Sal PO

ANNEXURE - Al

. v ,".l ) . i .‘.. 3 ‘ \“6 " )
o “'jVETERiBU&G%ﬁ&QAﬁH@ DERAN: PERIRN
LSV AL TRATNING CEHE

o fx POROMPATY” -

P
Lo . »
T B o

-

i

EEES i
4 N Ve -t
: (e coh

\\“Q’“

O ROVISTONAL" ¢ 11R]

Certified that Shri/gut./ge. O. Rameshwoy
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Ne, 74/RC/8555/95/

Directrrate Gencral of3ecurity,
Office of the Director - SSB,
Rlock V, (2ast) R.K, Puram,

NEY DOLGTL = 110 066,

T o
N

Datu¢ the 2 9 qu 1995

MEMORANIUM

i@ld Ass;stanu (Veterinary).

».-2.-Jf" lg you funlfil the below montioned rcquirements, you
...may ‘appeaft for;ths;cai “fficiency Test before the Selection

West ! Bengalf'noax est railway st:stions are New Jalpaiguri and
Siliguri (MG) and regular bug services are available from
liguri to Ranldunga. . :

o Eliglbllity conditions forthe post are as undar:

Betweezn 18 to 25 years as on
31.8.95 (Relaxable to Géxt.
servants upto 40:yrs. in
, accordsnae with:instruations
" or order issued by-Central
Govt, and Q.yrs. for SC/sT
an¢ 3 years for ODC candlcat
¢ as unual ).

5
(2}
&

- Y X

+ 4 EDUGHTLUHIAL :

© QUALIFICH ‘IONS % . from a recognised Board/
o “ University., ' :

) Zassad Veterimary stock .o

ssistont Course -and have

atleast 12 inonths hospital

experience in treatment &f

o ‘ different spc01ﬁ -of anlmals
Afff“.g.: . particularly acquines.

P e = m

-

Th‘ Phys1cal sfficicncy Test will consist of the
follhwzng : '

Lvents o l'or. Male i For Female

. 1”0 §€:;*race 16 sac ‘~m_-18 Sec. -
'{'Longuqnmp o 11 Fe. 10 Ft.
ngh Jump » - 3 ft. 6" , 3 ft.
800 Mtrs. race 4 min. ' 4-mir.
g ,

Fallurc tnpass in any one cvpnt of PRT will render
the candidate O'SquaLlfl“C to appsar in the written
examination.

qandidates-will undergo_PET at tihair own risk. ‘The
#rganisztion sitzll not be liable for any injury etc.
suffere d during the FiT, ¥

Caﬁi*aﬁt¥b alejaGVJSrd £o br&ng shgrts and PT shoes
E e "'415?"

Contd...2

1 oot s AP

RethrenCt your application-for the post of.Senior —

a)iatriculation or-eguivalent

UNDER POSTAL ( C ERTT F,[CATF‘

.Beard at 1000 hrs. on 8.1.12956 at the effice of the Commandant,
Croup Centre, -S3B Ranidanga, ).u. Matigera, Distt. Darjeeling,

o7 -

|
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t
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In casn you qualify in .7, you will bz allowed to

. appeas in writtcn exomination on tha followin subjects on o
i 8.1.96, | | : : ‘ /

F;.a) Genzral ngtiso 100 Marks 2 Hrs. 10 te 12 hrs.
" b) “Geheral Scieace! 100 Marks 2 Hrs. 14 to 16 hrs.
(with partifular :

- . - refecrance of .
Vatarinary) *

t IR

Candidatse should rlpo&t half an-hour before the

v

'commoncemung of - the’ exam. : ' ,

5. o ‘You will be a110wc6 to apfear . in the Pjr/wrltten

Hexaminwt:cn subject to production of the following original. —_ -

fdocum nts.- o . )

“1a) - Original certificates in support Of your oate of birth,
o educational qualifications, etc. alongwitu attested

true coni~s thereof,

7

Certificate of qualifying Venterinary Sﬁock‘Assistant
: . Course with 12 months hogpital expirieice.
'ch . Original €ertificate of SC/ST/UBC (in cas2 ‘of 8C/ST

. “and-0BC candi'dates only) alonguith attested’ tiue
o L'cooles thereef. . ‘
fdf?f%f; No #bje ct:on ce Lt1F1CWl“trom the emgloyer, if employed
o clsawhare by now. :

i

~G~ - The poSL canrite the pay scale%of'mi‘97522331150-E35;& >
33071660 .per -month ultu usuzl allowances as admissible to Central -
:Covt. emplhyﬂes:‘ T I \
R Y b

'have to mako ynuLAvwn arra nﬁ‘n'““ for Jodgwng/OOardJng at the

-a"n nocte that no mi/ha will be admissible. You will

8. :.: 2nd cla ) rh*l/uuu farz to 3C/SH canﬂ da Les,'wuo are. -
‘not. already. in sgrvics of. the Lentrel/btat Covt. whe qualify . |
in. PuT and a)puar in written examinat:on will be paid, limited

to the nzarest ra 31/ 16 stond., Those SC/37 candidstes who are

Jkeen to claim in pu;~‘ sﬁu the following certificates:-

i
Lo

ﬂi{bﬂ'3' Unnmr b}mbmnaﬂ ;aull" to from a Gazetted Officsr or
i : uuA/””{pru- '2, Lity of the candidates.
R s &
ii) ‘ rhOtCO”f} Qﬁgwmgﬂc rail /hus ticksts cte.
111) - aAttested cony of SC/““ certifiedte. .
9. R Lonvd51n7 directly lr indirectly will disqualified the
-TCa“dlda“a?E;-._" N .. : e e nita
.10, . U Taie ﬂfil~ will nnt b responsible for .. postal '
“li.v " No cocrespondcice will ne entartained by this ~ffice. | %;
L UNDER POSTAL cmrmcz&rm ,,,,, . ~ ..,4..u»-, ol

P ™

CO*‘“DEHMV“ (k*FTT ) ¢

\év \}X\

UM L
bl LV OLBAST) T
AM ALy %/UEL 11&0




R -vr_:{:s' (Gl SO
‘ uu.74/m/sss/95--/04/27 S'(Z
Directorate General Of "Sec
f ‘ Office o the Director:SSB
. Block:V(East ), R.K.Puram ~ﬁ
New Delhi:110066 . [y
. s o ) R i
Dated thes /(f‘ (; - C' 6 [AKEE
MEMORANLUM S
o B e B g o ‘/ /1
Su ‘__je—cﬁ-.——’ ~Interviewfor the post Of—SFA( VYet)-in the my s scale

of Rs. 975-25-1150-EB-30-1660/.

s g ol B 1 ¢ L & 00w

-

enes e o . "
. B ¥

e You “ar: ar X uested t;o*“appear-~£or&*the’%1nterview on MONDAY

* “THE 30TH SEPTS;:1996: at&looo Hre,:; forithe above mentioned ——
‘post to’ be’ helvd‘in the office of the Commandant, Group Centre, '
'$SBRanidanga, P.O0. Matigara, Distt. Dar jeeling, West Bengal."-’-'-
“The G.C. Ranidanga is about 30 KMS from Railway Sation/Bus

. 8iliguri., Regular bus. services dseavailable to Ranidangax

.~ from Siliguri. . éf&

“2.  Please bring the following documents in original. £a8"
necessary verification and return:- ‘ , i
[ '
. ;
(a) Rlucational certificate(s) — !

(b) Certificate in aupport of his date of birth

(c) Caste cercifjcate issued from appropriate aut:hority
‘ (in case of {  SC/ST/0BC candidates).., S . ,‘

(d) .No objection ‘certificate from the employer if ~
: empl oyed elsewhere by now. ,

'(e') Certificate in respect of sports. NCC etc.

3,  No TA/DA will be admissible.

’ s 16/Gfé

COMMANDANT( RECTT) e
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ANNEXURE A5
l’ )
BRI or B b Q;)
Bivedbor whb ety sl o feecon iy
b bcer ol Bl 0wt amaad U e d e
SO0 Mamipon S Magalaned Divimion, .
Lmphal ~7esam /.
T - . h Dated the 429 t(b' 1994

—— e

Memorandum |

s ,T.h.&: undersigned hereby offers Q/_(_K,{{;/_YLn_@g@_@fﬂj}/f_t@,ﬂ_é{d@é{_______,_A, . T
I X ; | ;
B ‘tempmrary past ofjuaggA‘ji;é(ﬂg;ggﬁugflﬁgggq)_min the pay ecale of :

o Rel 7;&':__@}: "_//:‘P_fféj‘:go - /450/ e PN el v os  as admi s ble

'mundmrfﬂ'the reles and orders in Force Foom L LKA e

.

SRt The post i Lazepan aiy o L o hids s s, et aimon . bo bhe poust if
and  when it i&  gade Permarcnl, widl depond o oard ot factore governing
Rereanent. . appoiinbaol. ko such post o For e wb The Lime ol will not confar on

higte /him bitle to pernanancy frrom bhe dabe of  posh ds made permanent.
N . ’

3. This appointomont  ig purely  Lewspai -y, Lul is likely to cantinue
3_indefinitely.- the appointment is liable Le terminabion on one month's notice on
etther gide vii thout reasons being assigned. The epdfacaftibibng attbhord by, however,
o reserves  the right of termjhating the service of the appointee forthwith or
before the erpiry of the stipulated period of notice by making payment to
her/him a sum edquivalent to the pay and allowances for the period of notice or
the expired partion thereof. T '

.4, . The appointer shall be on probation for a period of twe years which
omay  be extended o curtailed at the discretion of the competent authaority but
- such etension or curtailment shall not exceed one year,

v . : .
L . The appointment. will be further subject to - —_
y (1) In accordance with orders in force in regard to the recruitment to '
- service underr the Govt aof India, no candidate who has more than one -

wife living, is eligible for appointment under the Govt of India
provided  that Gowt may, if they we satisficed that there are special

< v Feasons  for doing =o exempt any person from the operation of thie 7
S ) -« tutle. - This aoffer  of appointment is therefore, conditional upon
o ' hefr/hi s fufni%hing ta this office a declaration as in the Annexure-—I°
e co0f this letter, along with blr/his veply, IF, however, he has more
. C than  one wife living/she is married to a person having more than cre
EE wife Living . and desires to  be etenpted from the aperation of the
g ' above mentioned rules for any special reasons, gMe/he should make »
JErepresentation in this behal § tmmediately., This offier of appoin :
tment - shiould in  the caee, treated as cancelled and further '
commiunication will be sent to Lér/hin in due course.
e e {3 1) Taking an  oath of allegiance and faithfullness to the

Constitution of India for making of a salemnm affirmation to that
efferct, '

{iii) Froduction of the following original certificate(if not:
praduced already) : - !

a)  Degree/Diploma certificates of esducational arnd Sther technical

g 1. . :
.,
y




qualification.
k) Certificate of age. :

c) Character certificate issued by the compptpnt authority.

d) Certificate in the prescribed form. sz /} (‘MvHW "&“

JGndr fw Mpidogs fs 5o Y5 T ) Coctigeon ode T

e) Discharge certificaté in, the prescribe form of previous
employment 1§ any. ' o :
$) Medical " certificate issued by Civil Surgeon or District Medical
Qfficer or other Medical Gfficer of equivalent status (for female
candidate medical certificate should be obtained from female Doctor)

;6..A It may plpaqp te stated vhether the canididate is serving or is dbder
job]igatlon'fo BRrvVe, ano+hpr Department of Central Govt & State Govt or a public
phdertaking.

:proqu to be false or if the candidate is found to have wilfully suprescsed any
material information, sHbe/he will be liable to removal from the =service and
‘such . ather action as Govt may deem necesaary. e

._,:'»B. S 1{ OKRANL MMEJSHN/IK SINGH _ _acuept the offer on the above | terns
‘wfie/he 'shc wwld report tnﬂ,,,aw,pm‘e/_agm:gwjma“fmlﬂngaé«,’ Wcaan,fnfb/znggry)::?:_

_withln the  -month. from the date tasue of this memorandum. 1f no reply is
L-received or the candidate fails to rpport for duty by the prescribed time, offer
»‘fwiLl be treated as cancelled.

) ‘9,;.' T No tra»ell:ng allowance will be allowed for joining the appointment
,j unlpss it 15 mdMIBﬁlblv under the - rules.

' }9. _ *:' She/he is liable to be transferred any where in India. This offer
AQQeg,not'give-ény.quarantee for appointment.

N Passineg of Sr. Hasic communication course and Field Assistant course
oocaftter  rercrultment  during tDe<period of probation, failimg which his services
7will be terminated. ’

P

.
.
\

e

c };‘jo,/\ == " e o~ AREA_ORGANESER- ( ADMNY
b SHRI OKRAM RAMESHWAR SINGH, " Area Organiser (Admn)
7 VILLAGE - THOUBAL OKRAM, . | SSB Mani

P.O, . = 'THOUBAL, e

.| P.S.- = THOUBAL, -
- DISTRICT -~ THOUBAL, MANIPUR,

o ©If any  declaration  given or Information furnished by the candidate
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staff - Reg.

Subs - Veterinary ald to villagers through para vetérinary

WIth reference to your letter No,2 24/ Ve t/55B/90/VC-

physician -or surgeon and practice veterirary medicine

ézn'bv‘UEHEFfaLen Ty ¢rder ©y & person NOLAlng & divioma

J"ﬂF’6§FEIfIcaﬁe oI~ veterinary supervisor, stocs-man or

“8took &ssistants under the SUpervision and“diréction of
a registered practitIoner,.

»2. ~In your case you may lssue orders permlttin

‘para-veterinary staff holding the above mentioned dlplom

the supervision and direction of reglistered veterinary

- -veterinsry surgeons of the Stste Governments locelly

. avallable in these ardas.

Yours faithrully,

50

S : ( AoboNay i)
' ) ’ At -lstant Coumals sionor (Li)

o e e

——— e

1n -any State. | However, minor veterindry services in-—- -
. terms of renderin: of prelimlnary veterinary ald, lIlke -
'"=vacc1nationJcas€ratlon évtaﬁ of wounds and such other
-Qf‘pes of prelimlnary aid

'-;Q-dated 1:1,1993 on the subject cited above, 1 am directed
--t0 say that the Indlan Veterinary Council Act does'not
provide any right to a person other than the registered

~veterinary practitionerto hold office as veterinary

K X
a

treatment of such widmentsy

.M

a

-or certificate to undertaxe minor véterinary service un:er

‘practitioner. You may tsie the services of "the registered

- — -—— . e - - . e e ~ - - A R S N - e AERPRER U, BT

S

R ey 2

3. tﬂyﬂ\
No.53-71/2&-LULT(LH)
- Government of Indla
/ _9 / Ministry of Agriculture
n dﬂ-- " ‘Dantt. of Animal Husbandry _
e e,co:ate | and lairying, ' )
S Krishi Bhavan, New Delhi
o Dated the 17th Marcn, '93
Dr,Sashl Ranjan
Chief Veterinary Offlicer
L o Dte.. General of Securlty ,
... - .0fflce of the Director i .5SB
B Bl ock V(East) R.K.Puram ‘ ’_Cig-
. : New Delhi 110 066 . .
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A-36°  COMPILATION OF FIFTH CENTRAL PAY COMMISSION REPORT

~ et it THE FIRST SCHEDULE
v il e (Sep Rules 3 & 4).

’ "l'|"‘|1__-|.!_’,‘1,"- I ’1,' FETA ‘

T T [ RV SR PART - A )

Y lRefvi.‘féd .yc‘alés for posts carrying present scales in Group ‘A’, ‘B, ‘'C' & ‘D’
- .except’ posts for which different revised scales are notificd separately.

L :?'SL""’:’___.P'OST/""T‘ PRESENT SCALE "* + " " 'REVISED SCALE ' A

" NO. GRADE (Rs) - (Rs.) -
I 7 S0 - 750-12-870-14-940 2550-55-2660-60-3200
2 S2. 715.12-871-14-1025 2610-60-3150-65-3540
© 3. S3 800-15-1010-20-1150 2650-65-3300-70-4000
LA US4 825015.900-20-1200 2750-70-3800-75-4400
5. S5 950-20-1150-25-1400 - 3050-75-3950-80-4590

"+ 950-20-1150-25-1500 7 -
- ! 1150-25-1500
© 6i . S6. 7, 97525-1150:30-1540 N .. 3200854900 - -

- 4
\

, 975-25-1150-30-1660 .-
1. §-7 1200-30-1440-30-1800 4000-100-6000
. ) 1200-30-1560-40-2040 o '
Lo 1320-30-1560-40-2040
8. ... 88 " 1350-30-1440-40-1800-50-2200 4500-125-7000
S 1400-40-1800-50-2300 '
9. " 89  1400-40-1600-50-2300-60-2600 5000-150-8000
ST 1600-50-2300-60-2660
©10. . S0 1640-60-2600-75-2900 5500-175-9000
S LS 2000-60-2120 L 6500-200-6900
0842 TT2000:602300-75-3200 T 6500-200-10500
T 2000-60-2300-75-3200-3500 |
01300 S13 0 ©2375-75-3200-100-3500 7450-225-11500 _
LT TEEL T 2375353200 1003500- 12553750 e T —ee -
‘14, . S-14 25004000 (proposed new 7500-250-12000
nowi o n o .o preqevised scale) :
150 Ve85 2200-75-2800-100-4000 8000-275-13500
LUty 23001002800 0
16, . 8-16  2630/: FIXED 9000/- FIXED
47,2, 8-17. 2630752180 - 9000-275-9550
18 1818 - 3150-100-3350 - 10325-325-10975
19 CeUSA19 - 3000-125-3625 10000-325-15200-
L e 3000-100-3500-125-4500 _
ST 3000-100-3500-125-5000
- 20, " 820 3200-100-3700-125-4700 10650-325 15850




"

- 27, 1f tho mamo of any person  cnrolled on a State velerinary
. register is removed thorefrom in ' pursuance of any power conferrod
L “under this Act, the Council shall' ‘direct the removal of tho namo
4. =T of “such - person from the Indian vetcrinary practitioners registor.

: T abarhiage gliooge it Tager S g o .

’ '-?."’ 28, Every person registered in the Indian votcrinary practitioners
- register “shall "notify "any transfer of tho placo of his residenco or
" (Dpractice: to'the>Councib and 'the ' State Veterinary Council within alacty
~ Jordays ofusuglis transfer, -failing which ! his_right to participato_in tho
- +3)electionuof*membersTof rfie “Couneil or-a Siate Veieripary Couiicil
.- beshall .be:ljables torbe' forfeited by order of the Central Government
: _.";eithe‘r;'»‘per;manently-_Iorg;fbr!‘Such'-;;pe:sod as may be specified. therein.

Wy

LT LW CHAPTER IV
="t PRIVILEGES OF REGISTERED VABTERINARY
0w acia ~mgi o -PRACTITIONERS '

- 3mh 9 "Subject to the conditions and restrictions laid down in this
. - Act, every person whbose namo is for the time being borne on the
- v Indian : veterinary ,practitioners: register shall be cntitled according to
.- his* qualificatiops,.to.:-practise as . a-: veterinary practitioner and to
- Tecover, in due course of law .in respect of such practice any expenses, °
.*charges ‘in’ respect’ of medicaments and other appliances or any fees
,* 'to” which .he may_be entitled. .
. (’3 Sy By e IS R .
e h '1130.-;..‘P.(10,pe1_'sqn.i‘other than a registered veterinary practitioner
oghall==l" et e - ’

S (a) hold. office as .vetcrinary physician or surgeon‘ ,
winii. o o+(@) h : or any
¢"""Wother Iike office (by_whatevex.name.called) in Government or in any

_ig!lst,it,uti.o,‘?i fmaintained by a local or otber authority ;
Lof ey T et :

() _practise_vetarinary, medicine jn any State:

... Provided that the State Government may, by order, permit

~a. person: holding a_diploma or certificate_of velerinary supervisor

" stockman' “or ‘stock assistant (by- whatever name -called) issued

1by the Directorate ' of Animal Husbandry (by whatever nameH

called) of - any-State or any veterinary institution in India, to

- render , ynder: the 8upetvision and  direction of "a registered
 Yeteriaary  prachition

g

7y

er, Min0r  VeTrimary—services:

iF) i le_xp AnATIOI.—""Minor veterinary scrwges"' means the rendering
: _,of.p{elxmmary veterinary aid, like, vaccination. castration aad
isyjdiessingi: of  wounds, and such other—types of picliminary aid
o tor the treatment of such"ﬁﬂmcnts“l\‘s““thc*Smm““Gm'crnmcnt
. ~'--'-;"5-I15.~,“-1‘£¥z lpxﬁxggﬁgg}gpg_gg the Oflicial Gazette, specify in the behalf;/"
5 - D{‘ B .(‘b) be eatitledto sien or authenticate a veterinary health
A * certificate or any other certificate required by any law to be

':»'ii'signcd or authenticited by a duly qualified vetctinary practitioner;

o (d} be en'titl.ed to give evidence at any inquest or in any
i .f?@u-n': ofilaw .as ' an ‘expert under section 45 of the Indjan
“SEvidence Act, l8?§. :.plqny ma‘t-ter relating te vetérinary medicine.

——

i

L

4
i
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practice.
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practitioners
fcgister.

Right of
peesons who
arc enrolled

on the Indiagy -
veterieary
practitioners
register.
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’ A-_'M v COMPIIA'“()N OP l'll’l'll CENTRAL PAY COMMISSION REIORT

() ) (Y) (&L - Y
7. Ranga Otficor/benest 1400-40-THOO 11 SO 230 5500 175 o) 104,10
' “ Rangee .
8. 'A,m‘:. Conkérvalor of  2200-60-2300-1:13-75-3200 6500-200-10500 104,10
<. Forestsen o ove - 100-3500 ¢+ 7500 250 12000
“Fire Staft : c
9. Fireman. 750-12-870-EB-14-940 2610—60-315065- 10411
PR e e . & 3540
o+ Andaman and Nicobar Islands.: ' i ! ot
Directorate of Fisherles ST
12, FisheriesDevelopment  2000-60-2300-EB-75-3200  6500-200-10500 - 14.20
‘ Officer/Asstt. Dir. 7500-250-12000 - !
. _13.: Surveyors ' 1200-30-1560-EB-40-2040 4000-100-6000 104.21
; S vrr 11 14500-125-7000 ¢
- ! FRRTPE TR - - 5000-150-8000.
" ,14 Plant Opemot-cum- 950-20-1150-EB-25-1400 °  4000-100-6000  104.22
. Mcchanie.t - - R A
: .' t Publlc Works Department
715. Asstt Town Planner " 2000-60-2300-EB-75- 3200- 6500-200-10500  104.23
C 3 100-3500 v £ 7500-250-12000 -
16.1: Asslsmm Shed Mancr 1200-30-1560-13[1-40-2040 4500-125-7000  104.24
" 17.1 Shed Master -1 - : 1400-40-1800-EB-50-2300  5000-150-8000  104.24
18.1 Overseer. ;i 1 'i . 950-20-1150-EB-25-1400 -+ 3050-75-3950-80- 104 25
_ : C . 4590 - o
Cre 4000-100-6000
-+ Health Dcpartmcnt o ' -
19 Pharmacists 1200-30-1560—[58-40—2040 4500-125-7000 * . 104.28
WA e R 5000-150-8000 L
' 5500-175-9000
20. Unenmn-cum-Mclcr 950-20-1150-EB-25-1500 - 4000-100-6000  104.29

5 Forest Deparlment : ’);v’- PRI o : p :
: .)VeterirwyCompounder 800-15- OIO-EB-ZO-IISO 4000-100-6000 . 104.30

22, -Senior Veterinary - 950-20-1150-EB-25-1400 4500-125-7000 - 104.30
- Compounder L et
" Dadra and Nagar Haveli :
' "'t Health Department - ©o . i
A23¢rBlo-Chcrmst ST ART 1640-60-26(1)-158-75 2900 6500-200-10500. 104.32
. 41 Public Works Department ..
- »24 . Draughtsian Grade 1400—40—1800[28-50—2300 5000-150-8000 ; - 104.33
© 25, Draughtsman Grade Il 1200-30-1560-EB-40-2040  4500-125-7000 --104.33

jT %..Dmughum(}mdelll 950-20-1150-EB-25- 1500 4000-100-6000  104.33
"+ Lakshadweep:
g Directorate of Health
20, AyurvedicPhylldanl 2000-60-2300-EB-75-3200-  8000-275-13500 10436
syt e 100-3500
e RS R TR B

~— T T T




Noo 30/ 85T/ VC/89(19)
Uipestorate ceneral of ‘Security
S offite of the Diractor- 3SB
) , Bast ‘Block-V, [.K.Puran
New lelhdi - 1100660

_Dated the 26 Feb 1910

| MEMORENDUM '
Aims and objnctivoo'o[ vetrinary and animnl i
o be performad

husbandry wotk and cherter of duties t A '
by the CAS Gr-I (Vety;) and the para-Veterinary staffe

- __;Ihéﬂma;g;objective of the veterinary and anumal RuRBA
¥ivaté—and Win-over the heart

v work in the SSB 1s to mo
“of th ople in the hordering and remote areas by
o-egonomic canditlions through an efficéent.

popultry occupation/farming which is one of the¢
‘ gsets and even saurce o :

'
t ~

8 s¢ f livelihood so "
abiting thaea remote strategic areas of -the--\

réireseptive to the.SSB philosophy and .to ., 7.

“§5B work/progreunine, ' o : R

g ‘To achieve the above objective, the Veterinary - i)
Animal Husbandry work shall ain at the-fellowing main . N

| regurding S

~ To generate among the  pcople awarcness
-~ hygenlic menagement/nutri tlonal requlrements of live .
_stock/poultry, their common ailments/diseasecd inclu~ .
ding those die to deficiency and their preventione

ot

[y

e N A i S —

To providem, frew ot cust, an effective veterinary '
" health cover to livestock and poultry in -the
. pordering/remote villapges egpecially helonging to.
the weaker sections (including SCs/STs) by
rendering necessary preventive/curative veterinary

_measured,
' : . !
i

—-

Vo educate villagers about new developments/

innovations as regerds the economically viable— . '
: t

. breeds of livestock and poultry aud thelr managemernt
‘techniques for better vrofitability. :

Ihe veterinary/parasvcterinary-staff will be
SRR - responsible for providing veterinary and animnl
;{]FgiHusbagdry.extenSion fnellibiey to 111l needy peoplo to the

© e best 4L thelr knowledge and sklll in the fullest splvdlt of

' 3ge¥£l%5533nd dedicated servicee .

S : (\‘
RN Y . ;
L4y | - The non-gazetted /pava-vatetinary sxk staff like
,EQ(Very)erFA(Vety), He(vety) « Conzt.(Vety) giving first
aid ‘tr atment and basic Animzl husbandry extension wctivitiesy
williperform duties limited to their skill, as prescribed,

S, undert ﬁhelgeneral.dmxXKx Yimi ke keuxMuir guidance of vete-
e innryﬂpoct0r5¢;1n case of mny complications, they will seek
mmSQiqrﬁzhﬂlp;9£~the concatned CAS(Vety) Gr-I. : -

G 02 X . B . )

e e e

ey - ANNEXURE 44D

R N
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warL e e e e e . PAREEE N N A e A, PR ST
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B . ‘e

""y"” c " '.:'(;3“;"9"“"""""— TR R WA e V 'f"'?‘;f!}m"’:’f""?:\‘., R W - ) )
. . . ..' ._ ) i _‘- .- .:"..' . \)\’o ’.
P A J'V?« . ———
. e — ‘_‘“__..-‘—.. . i —- « '
5y A 1ist of kit for veterinuvy mf-.'di.crfine:,l/eqnj pmeats to !
béLls used to SFA(Vety) is ulso ecncloseds Proper utilisation , i
_ail replenishment of wedicines should be ensured by the . : gt
Diisional’ CAS Crade~I(Vety). : N
SN ‘ :
(ﬁﬁjgﬁ;vwhbru 44 ono- BFA(Vely )/Conntablae(Voty ) for each ! }
¢ Cicle and in the first instance he must cover all reuwote and * -
'ﬁvrgvf&ung villages in his Circlea He should first tour with
4. th. CO/CAS Grade=I where-ever possibles ALL NeleP cnomps 5
u_wpahuld_be covered by the para-veterlunry staff, and after a ' b
V: sty of two duys move to the next camp for providing - :
.3 coprehensive veterinory covet to the villages in that nrea, - i
U Asatregulare routinem, the para-vetorinary astaff must ogso- e
- edte with the civic action teams and wlso visit all winor /}
c-angmajor publiclty campalpns when-ever held in this ateao It _
_murt” be clearldy-understoed—by tlie veterinary staff-that f
- thdr-serviceas, Vi ‘F’*;gulways be free of cost and not in return ‘
- fol any considen -A%;} what-so-ever. o f
C A e i
A r'of ‘duties of Divisionnl CAS«Gr-I(Vety)/--— ——=
CAl=Gr=I"para=veterinury staff are cnclosed as Aunexure =1,I0 + . t
anc III for information and strict compliance. ' " '
Please acknowledge rocedpls
Sd /- i |
R R DEPULY INSPLCTOR GENERAL (LEV) '
' : ' : i
i
/
./,
NS TR S AR YT AT S TTE T TV A WA e R




) | ARNIEAUI~ L4 L de
] A
5TCHARLER OF_DUTIHS_OF VELERINAGY STARE SEA=(VEL)/CONST(VEL)

- . S —_—— ey 2 A

~

1o 7 To visit remote areas/broder villages covered by the
S5B to render. free vetarinary and Aunimal Husbundry aid and care
o the needy live-stock owner in respect of live-atockgppoultry

v

ijand:other supervisory oiticers. __
LM . _

!

J.§r2ihftl To -remain on tour for a minimum of 15-~20 days per month’
T g mparting door to door veterinary cover t6 ThHe llve-stock owners-.g
%4n-the area under his charge.
S0 e R .

e |

T3, ““Wnile on’ tour, to visit NIP camps for the purpose as
-also to deliver lectures on different nspects of Animal Husbandry
to’ génerate better ‘uwarenes: among the local people about common
diseases and hygenic management of live-dtock for better profita-
. blaétsFor this purpgse, his monthly tour programme will be final=
~\1§ed'w 1. in adVéﬁ”g-with.the approval ot the Circle Organiser, t|
‘\the-con erned CAS'iGrade-I1(Vet) and the A.O. .

f o 7

O
!

//‘ A A !

M 4y W’/&o submit his tentative tour programme for the following
- month through C,0, to CAS Gr-l(vet) at lenst o forthnight in

“y- advancee 7 ALY of et
'15;; For every éhlﬂndur month to submlt o detailed tour ddury

~to' his controlling authority to reach him by the 7th of the .
‘following month at the latest. Generally, his touring will be vith

' CA8 Gr~I(Vet) Independednt touring may be nllowed din spetial
":cases by CAS Gr-I(Vet)/C,0 with the approval of A0/ SAO,

fﬂ"ﬁTo‘QSslat the CAS Gr-I(Vet) in performing day to day worke

“”“ulﬁTo;properly_maintain expendable and noh—expeudable stock

allig; ﬁfoiqﬁ%médical stores/equipment etc, as also the stock and issue
?%'“j%%?éé;lyegiStérs and _other records in connection thrvof. These will be
il @fﬁi {verified by the CAS Grp-I(Vet) once every gquarter and by other

R

. Constable (Vet)-will be personally responsible for any laptes

lgﬁy“h%ﬁ

‘concerned supervisory officers periodically. AFO¢SFA(Vet)/HC(Vew)

ncluding for shortagés in stores/qquipments in thes reguarde

586 fa_To strictlytfollow the instructions and orders of .

;:CAS' Gr=-I(Vet) and other supervisory officers ond to onrry out the

-y?teringpy_gigic;ggtiou prograumma necordlingly, - _
Finary _gayig ropramme neey Milye

— ——

-t et ————

$9a )i .. To ensure that kits provided to him are properly—utilised
(j&ggg‘kept ready asper requirement. . -

100 To administer only those drugs/médicmﬁes which he hasg
A heen taught and 1is ‘authorised to han:idle, He will not ndminister
e Latravenous injection/treutment beyond his skill and comvetence.
+In-case of any complication he would contact CAS~Gr-1 of his
- fu@a for guidancea ’

e
{’4' {
Contid/~ 2.

e . R R

;underﬁthe overall guldance/instructions ol CAS=Gr-I(Vetevinary) _

!

* . NIP. teams but only for a day or two at cach such camp or vwith Cos/ o
|



| a0) L

AN .
« T

L U . !

.‘,.;-’; r-‘:’:_ S - e - s 1 i

ﬁtheustate:Veterinary Dispensary/uospital/Centre etc. { }
' s will be given the lowest praority). .

,(ihese_areaa/village

Jetatled tour diary hightighting
to his Controll:
t the latel:s‘.iz_g.»'«‘, i

s

-

©To submit his monthly
1 aspects oi the work done during the month

- officer by the 5th of the following month a
Rl r""‘” AR A s—— B e

-

' To ensure that at veterinarty centres, emergency tray- '
first aid kits are always keptm rendy and reserve to meet

l~fL; . type of emergencys - o
(5 - ' /

_113"_To”00rrectly preéﬁ}e in advance and submit in- time the . |

annual/supplementary veterinary indent of medicines/equipment/ L

‘other stores to the $8B Directorate, New Delhi,through the o

,ﬁDiVisLonal'Orgaxiser for timely procurement of stores

. materials. . . o - .
A _ 8

Sow

P

J:‘ To correttly and eupeditiously distribute the veterinary 7
tores/kits elciion receipt among the AFO/SFA(Vety) under. | ‘ .
his controls .- ' R AaiA R :

i _ _
13,' To ensure proper and up-to-date maintenance. of medical
stock and dead stock registera(Lnstrumenta/equipment) and

other prescribed documents/records etce

by ... To ensure thal there is no excesdy gtocking speclnlly of

gahdrtélire drugs which may lead to avoidable wastage. To also | .

‘e%iyrg that medical stores held do not become date expireds’ N )
het : . . : ' : | ' R -

)
AL Ny PR —

/ 5+ To keep close liaison with the local Stateanimel L é
gHusbandryvauthorities/Army Veterinary Hospitals, etc. in the b
prarea of his responsibility. Also to kéep himself abreast of .
:developments in his professional fleld as also ubout ifmportant.
“Animal Hrigbandry programmes/activities'undertaken-by»otng;-ﬁ‘,;

e e

quthoritihs/agepcies in the area. : | ;

!

monthly progress report(MPR) ‘i ;

164" o reguldrly submit the
spect : of his urea of charge '

*?1n?th§wprg§gr1bed proforma in re

?wgiathroughfhiS‘C6htroliiﬁ§“6ffiCeF in time so that the consoli-
. ‘. dated compiled report rcaches the 538 birectorute, Hew Delhi |
by the due date. S
’:-;ﬂ7g.m he .CAS (Veterdmary) posted at the Tradining centres A
. ‘will submit the MPR in respect of his work through his A N
w1 0 controlling officer to the ulG(T) with a cépy to the Chief - '
H.l'”ygterinury,Advisor, 5538 Directorate. ;
18, To undertake and perform such other duties as may LR
_ assigned to him by the higher anthoriticse -
. )
ot
. ‘: ’:';’{% .
‘ v
IR |
et t." \ .
! z
./‘, :
w "/ill‘. b
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Appendix 11

Classification of Technical Posts into Various Groups

GROUP I--FIE

1. Farm bupcnntcndcnt
.2 Superlntendcnt (Dairy)
" 3, Dairy Farm Superintendent
_«. Farm Managef ‘
5. Dairy Manager
© &, Dairy Cattle Manager

11- Animal House Keepet
17, Horticultural Supervisor
31. Forester '

3¢ Senior Stockman

1> Stockman

7. :Assistant Farm Superinicideint 30. veicnnary Ofiicer
. 8. Assnstant?qSupcrmtcndcnt 37. Senior Veterinary Assistant 1
'U:zm' 4 10 Vaterpinary Arsenne ',
9 Junion: f.u‘m Nanagst .\"'. :Flc Vi Cuonnnabinie? . ;
1), Junior . (:.xfdrn 5uperuuc|ulcm qU. ashig e :
11, Junior Manager $i. Sewiub dechical Asuiutant —_ :
12, Junior Superintendent 12, Technical Ascistant
13, Assut. Furm Mauugenicnt Llhicer 43, Juntor gechmei NSNS |
S 14, Assistant Manager 44, Rice Production Training Asstt. /.
15-Field Officer —— —— ~‘*4Srl\gri,qgm;l_l_}\ssistgnt . - :
16. Field Supervisor : 46. Dotanical Assistant T l
17, Assistant Ficld Assistant 47. Extension Assistant *.
" J18. Ficld Assistant o 48. Entomological Assistant J .
. 19: Junor Field Assistant 49. Horticultural Assistant I
'20. Junior Field. Assnstant-cum- 50. Livestock ‘Assistant. ¢ e
Curer o 51. Metcorotogical Assistant ™ 1 ’ . [
- 2L Curer . .. 52. Physiological Assistant .
"+ir 22, Fieldman e 53. Plant Protection Assistant |
" 23, Senior Farm Assistant 54. Sccd Exchange Assistant
24, Senior Assistaat (Farm) 55. Asstt. (Seed Production) o
‘95, Farm Assistant 56. Scnjor Soil Assistant S
~26. Junior Assistant (Farm) 57. Stock Assistant ¢
“. 27, Herbatium Keeper 59. Senior Block assistant ;
. 28, Herbarium Assistant 59. Field Plantation & Store Asslt I
29 \lursery Ass:stant 60. Junion Survey Assistan
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- (b))

- a - &NN EXU"E i
A42  COMPILATION OF FIFTH CENTRAL PAY COMMISSION REPORT _
1. R 3 7 4. s.
(b) Sr. Physiothernplst/ 2378-75-3200-EB3- BOU0-275-1350 52,96
_ Sr. Occupational | , 100-3500

" Therapist
XX. PUBLIC AND SOCIAL HEALTH WOR KI',RS
(1) MedicalSoctal ' "' 1600-500-2300-EB-
Worker (holding ' 2660 '
"qualification of Post '’
Graduation or Gradua-
tion with 2 years ' ! "
diploma in Social Work). '
(b) Social Worke/
Psychiatric Worker
— (holding qualification )
—-of PostGraduation o _ - =" o
_ "Graduation with 2 years

1400-40-1800-El3-
50-2300, B

o,

diploma in Social Work) .

- () ‘WelfarcOfficer ‘' 140040-1600-50-
(Grade IT)/Probation  2300-EB-60-2600
Officer (Grade II)/

Prison Welfare Officet . T
XXL RADIOGRAPHERS/X-RAY TECHNICIANS

(x) Radiographer C 1350-30-1440-40-
1800-EB-50-2200

Radiogmphen requiring a minimum ' *

“after 10 + 2

XXll. OTHER TECHNICIANS

() 'Posts requiring Matriculation with some
expcdcnce as minimum quauﬁanon for _
' direct recruitment g

(b) Technicians with cither a Degree in

Science or Diploma in Engineering

AN

XXI11. GARDENERS AND NURSERY WORKERS

(®) §r, Gerden Atendant | 775-12871-141025

875 15-9(1)-20-1200

vie e 0 Ve

gy I

(b) Asstt. Foreman
XXIV. VETERINARY STAFF """
(a) Entry grade for all posts
requiring a degree of B.V. Sc.
' and Animal Husbandry with
:eginmion in the Veterinary
" Council of India as the mini-
_mum essential quahﬁcan_on‘ ’
(b) CAssistant Veteri- ¢ "
nlxlhl\/Biologiml

1

CAAR WA

1200-30-1560-40-
2040/

,of 2 years diploma/certificate .

SS00-175-9000 52,103
' ‘ + ol
¢ : ' \ A
SS00-175-9000 52103
' 5500-175-9000 10465
5000-150-8000  52.107 '
"' 4000-100-6000  52.107
4000-100-6000 52,111
" 5000-150-8000 = 52.111
2650-65-3300-  55.129
*1.20-4500 '
©3050-75-3950-  55.129
| 80-4590 ‘ ’
8000-275-13500  55.291
55.296

5000-150-8000
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_Date of Order

. The Hon'ble Mr Justice D.N.Chowdhury,

| :
Shri Soraisam Manimacha Singh,
, "Yeterinary Field Assistant of

Assam Rifles’ n%w posted at

“A.R.Thoubal, é%
Leikai, Imphal West District, Manipur

:.l

'By,Advocate Sri S.M.Singh.

= Versus -

l Union of India.

through the Secretary to the
uGovernment "of India,
Ministry of Home Affairs,

’“ 3 The Director General,
% T Directorate of Assam Rifles,

' Shlllong 193001.

;;__“AA The Deputy Inspector General,
'MP Range, Assam Rifles,

) e — . .

"5, The Commandant,
"7th Assam Rifles,

Thoubal.

' By Sri_A.K.Choudhury, Addl.C.G.S.C.

ORDER

SV
LRI

“*~ CHOWDHURY J.(V.C)

A :":’ A e ]
f;/j a‘:*‘:' .

. CENTRAL ADMTNISTRAT1VE TRTRUNAL, GUWAHA

Orlglnal Appllcatxon No. 65 of 2002.

Veterinary Field Assistant scrving in

TI BENCH.

P S

: This the llth Day‘of December, 2002,

Vice~Chairman.

:hThe Hon'ble:Mr:K;K.Sharma, Administrative Member.

‘resident of Chingamakha Maisnam

...Applicant

. ..Respondents

:The.issue relates to upgradation of pay scale of

Assam Rifles to

ﬁxn;4000-6000/-'ih parity with those other counter parts.

JQ?
g ANNEXU?EFA{;

ro..,r.

k]

\Mw‘\i:



U applicant "stated that the applicant was agyitating the

"l—fmatter in different forums and failing to get any remedy he

" moved ‘the  Imphal ~Bench of “Gauhati High Court "in “Writ

petition(Civil) No. 798 of 1999. Finally by order dated

'»appliqant to move the appropriate forum to seek his remedy.

f&cation before the Tribunal for redressal of

“}fgﬂeﬁ¢é this app
. ! 24 )

4j3,f'ihis  grievancé§:f Mr Singh also pointed out to the reply

1

submitted by :ﬁe respondents in which it was indicated that

‘the authority took a decislon advising the Assam Rifles to

process the proposal of cadre restructuring of the post of

Veterinary Field Assistants in the manner indicated hy the

Ministry of _Home Affairs in _ _its communication .dated

—

"”'f17;12.99._The relevant text of the said communication —is

(i) pD(Pers) BSF. has intimated that a
proposal for cadre restructuring of
Veterinary staff is being processed hy
them. ITBP 1is also processing the
proposal on the same lines. Assam
Rifles was advised by Dir.(Pers), MHA,
to process the proposal for cadre
restructu-ing of the post of VFA.

(ii) 7o maintain uniformity in
educational gualification and pay
scales as recommended by the Fifth Pay
Commission, Assam Rifles was advised to
process Lhe proposal in consultation
with the BSF and ITBP, so that a
similar proposal on uniform lines is
formulated. '

in BSF and ITBP are combatised while in
Assam Rifles VFAs are civilians, to
maintain the wuniformity in the rank
structure, Assam Rifles were advised to
propose the combatisation of these
posts as well.

T e (i
: -2 -
”ff—~2; : Mr A.M.Singh, iearned counsel appearing for the

. '31.12.2002 the Writ Petition was disposed of directing the

réduced below e

(iii) As the posts of Veterinary stif



~
~

(iv) Since the matter is already
subjudice, any decision for upgradation
of pay scales in Assam Rifles can be

1 taken &fter finalisation of the Court
case."

Mr— A .M. j._ngh, -—Lea.r_neé-'-countel for the— applicant has also

drawn our attention to the communication sent by the

 Ministry of Home Affairs dated 31.3.1998 indicating-its mind = .
i;}%;ff imblemen%&&&on of upgradation of the pay scale of
TN o
o QAZA inary Field‘A551stants in the Assam Rifles. The said
communicat:ion ) clearly indicated the decision of the
igzthority for revising the pay scale.
3. We have heard Mr A.M. Slngh, learned counsel for the
'w—appllcant and ‘also Mr A.K. Choudhury, learned Addl.C.G.S.C.
jfor the’,resppndents at length. Considering the facts and
‘circumstances we are of the opinion that the matter requires /
. C— — e e e e T T e
: »-_;no further adjud1cat10n from our end. The Government —has
4'7taken a decision in principle and in view of the pendency of
&f;the Court proceeding the authority did not take any step for '
implementation of the matter. In view of the clear statement -
fhade by the'respendents we dispose of this application with
a direction on the respondents to implement the undertaking
’fffﬁfas expeditiouslyﬁas possible, preferably within a period of
three months from the date of receipt of this order. o
. ~ "o‘m' SIS
P \,'\) The appl:vcatlon thus stands disposed of. There shall,
N ooV
“(\ (\ '\5 ‘2‘:\ owev + be no order as to cos S .
V - e ,l o RN
) ' d ' {MAN —
(J .:\‘C" o Sd/VICE CHALRMAN |
RAT _— S/ MEMBER (adm) S :
8c005 ,V&<V" !
. 1 r
i & (\lb\ H
B, 5
/
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Sarytmno——-e o

To,

ik -

e,

____Copy for information ¢

PPS 10 JS(P).giset -
o R (P Deb ) |
Sgc(ipn Officer T
1l

I 0

.

.

/.

e bt 42 3 <5

. / @ hEY ﬂ‘ ";“ \ | .l pr ‘ ’ ) _~_‘__
: é\a&i\iﬁl\uﬁﬁ Allkj:- T
: No.ll.270|«l/l(x/99-l’F.lV - \)VdO .
Governmént of ludia/Bharat Sarkar i
" Ministry of Home Alfairs/Grih Mantralays 1

{ N AA W v
. | ; /

T e T TN Delhiy the 28" (he October, 2008 |

/""/ . i ;

L Ihe Director General N

Assam Rifles ‘ !

Shillong - 793011 ' e
“Subject: O.ANo.05/2002 liled by Shri 8.Mani Machn Singh in CAT )
© 0 Guwabati Bench for up rinded pay scnle ofRs.4000-6090/-.— N

T 1¢\,,_.__.Li: sy e
P ‘ il ‘_{,‘ . !
ki i ¥
U i o . ‘ N R
REEE. | ap it e,{pl'cr (0 your letter No.L1 IV()18/!()2/2003-ch1||, dated 1,
29.9.2003:on @hév'subjt;cl,cncd above aud to convey the sanction of the competent -
. authority w grant that reviscd pay scale of Rs.4000-6000/- in place of Rs.3200-
. 4900/-"to Shri Mani Macha Singh. Veterinary Field Assistant: of Assam Rifles, j
Y with ihmediate eflect in compliance of the order given by the Hon'ble Gu\)rahuti |
- Bench of Central Administrative Tribunal in 0.A.No0.65/2002. ! .
2. - This: issues. with the approval of Ministry of Finance vide { their t
U.0.N0.12/52/99-1C: dated 17.10.2003 and Integrated Finance Division of MIA L
. vide their Dy.No. F.2082/Fin.V/03 duted 27.10.2003. L— ?
Yours fuithfully.

{
; (P Deb) '
SR , Section Officer '- :
. Coepyto: - . -‘
. 1. .PAO, MHA, New Delhi. - R
i B PAO, Assam Rifles, Laitwmuakhra, Shitlong. ' }
103, FA:AR, Shillong.
:-?'_.,4.‘ © Ministry of Finance. Department ol Expenditure (1C). "’ ‘
U8, DEGIACR, P Listate New I etin -
6, FinnV (MHA)
“7.0 " Pers.dl Seetion, MITA. '
K. LOAR, New Delhio

Guard File.
Q -




== =
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o

Office of 'the Directorate, S.3.8.,

( Through prapar chanael). ' /

-;ubject" Request for reconsideration of JFAQV)'
et . pay scnla, .
With due respect, I th: wdersigned have the honour the: o

Q?folxowing fow lines under your kind consideration and_ nacessary ,,,,, '
laction. |
A 1hat, Sir,.I nave submitted this application in r/o !
fSFA(V) s taken on direct racruitment vies uatad l4-1-94i Alraady
ZWQ_Ere passaa "Rlemzntary Animal Husbandry and Vetarinary Science’
”ffExamination" under A.Ho Depte. Govt. of Manlpur at Veterinary Fild
T"Assistant Traiuing Centre, Porompat, Imphal (Manipur). As per
:ﬁrecruitmnnt Rules of sr. Field Abatt.l(Vety). I submitted required  /
.documants-in—yaur ﬂppgntmenx_bpfarVALntarvew and_in time of appeint=
ment as per vide No. IV/BA-2C2)/92. LC.J&K/14791=92 datad 16-7-Y4
(Dncl.No.l) and also I attendea tha ofiicial dutles & work dona

Govt. mf ‘India v:Lde HOoe 53~ 71/38-1.).)'1'(:..;{) datad 17=3-9Y3 and vide
NOO 57/VBT/§SB/94‘II)/646"47 datt..d J"6°‘15 ‘.pncloA‘Ooz & 3/o As p;_r "
]

Asstt./ Stockment/Compounder/ Stock A..stt;. and Lrasser has revised

No. 4). of page No. 87 & 91 of "Accumuiation of Sth Fay Commission
part B/C). And simillarly Field Asstth (Vety) of Assam Rif la C
ikDepartmant, Ministry of Home AMtaires, Govt. of India nas receivad/
. 'revised & accepteu 95U=2u-1150U=25~ LSud to 40UL=100-600V since
' last year, But till toeday SoFoA:{V) ~+ our 358 eptt. has uot
ftev;sau & accepted the scalz of andﬂoluu-nOUU, In anuther say,
.nhe:gssential Quaiification of SFACI) jand FeAe(V) arz equxvalbnt
v.yaualification as per racruitment rulos in our Deptte. It nas baen
. the causes of moral Jowa against tin: uutlas of vur SFA(V) staffs. /
f;That th° abov“"cdﬁéeS‘pi“§§§§*f3‘ onbﬁumrﬁtlon of-pay-_scale for ;
'f{SFA(V)‘s in your ueptt. simiilarly F.4.(Vaty) or Assam Rifle ‘
Deptt., Ministry of Home Affairs end as pr G.C.S5. rulas \Vaty.
is;qtf), Govt. of India in pdblic 1n*>guot. 3

! :
‘ |

Thank you. - g

f.

" i Raclésed:- luCten) only.

CCUe ST RUMAR

Offic2 of th BeDeYes 230~ sharhawa(uihar;, _
(Tamp. Attach). A

Adv.c@py m" C.V.3..

-——b.v

| | _; e \!NEXUQE-;A:#

és a 'SFA(V) as per vety. liva stock Asstt. / Stockment/ Uressarts uﬁﬂ—g._?
B 5=

Animnl ‘Husbandry and Diarying Lept., Ministry of Asriauliture, -~ "

ana accepted to R8e400U= Lui=6U00 sinca lst~ Jan., 1546 (Snclusea’ ..

Yours faithfuily, i

" The Chief Veterluary Officer,
. Governmant of ,India, Miuistry of Homa Affairs, o

gast Block=V, ReKeluram, New Uelhi-110066. B

C.b.S. (VEty. staff's) ruies the pay mcale of Animai Husbenmdry .~ |

J ob 0 A ‘ V) — -_.__..
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' NO.lS/SSB/A;4/2002( 2) ~2367- ©

Govermment of ‘India o

Ministry of Home Affalrs

.

ANNEXURE-»

1

3

!

D;rector
Special
East Blo

ate Geneéral

New Dell

o ) . Dated the 14,5.02
Mémorandum, S

therewith an dpplication of Shri Ch,Sunil

1 230842002, forwarding . H
g reconsideration of Pay Scale of SFA(V).

7 Kumar,SFA(V) regardin
nated post prevailing in

 4ThejSé61é3of}Pay’o£‘otherfdeéig
app

20 E: o .
‘the other Department can not be made
‘menty “The post is designated as SFA(
.to the post of SFA/Head constable will be ‘admissible to the
Incumbents holding tha post. Hence individual concerned may be
o 4nformeéd accordingly. ‘ , : . R

SIS e T - Y
©-7"3,7 ._In this regard circular Memg. of this HQrs._ NO,30/SsB/
' A=4/99(12) 30943109 dated 26.4.2000
*.. - please "be referred to

This issue with the approval of I.G.(Pers).

(—copy enclosed ) may also

Seyvice Bureau :

Ck-V .R .K.Puraﬂ! . !

11-110066, - o
o

T | |
“<  please refer to his Memo NO.6/Vet/SsB/2001/VC~245 dated .|

!
i
i
i
i
i

licable in this Depart- i
V) the scale of pay atta€hed

RE
| .
|
(.
t
i

. "
/

'

. ) : . i . - — :
‘Encloss As above, . | l N
( KAMAL RAM ) : L
o ASSISTANT DIRECTOR (EA.IV) T
To ' e ‘ o
: The c V.0 0:' ' }
©+ SSB-HQrs. - e
. New ‘Delgl. . .
' g - 1 i
| |
] f
! i
!
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